
Sector Ilndertakinps: 
(b) whether any study had bcen 

conducted by the Governnlent to look 
into thesc problems: 

(c) if SO. the outcome thereofi 
and 

(d) the steps contemplated to make 
these Undertakings profitable and to 
increase their production under the 
New Industrial Policy? 

TIIE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI P. K. TFIUNGON) : (a) The 
Central Public Sector Enterprises are 
on the whole making profits with 
increased value of production since 
1981-82. There is no general labour 
resentment in the public sector 
enterprises. 

(b) and (c) The financial. produc- 
tion performance and labour issues 
are constantly monitored for improve- 
ment. Enterprise-specific actior! is 
taken by the conccrned :~dministra- 
tive Ministry/Departinent. Some of 
the important measures taken are 
financial, managerial and orgaui- 
sational restructuring. technological 
upgradation. energy conservation. 
modernisation. etc. A systep of 
Memorandum of L!ntlcrstanding 
(MOU) is being implemcntetl to con- 
fer greater autonomy and commen- 
surate accountability on enterprises 
and evaluate their performance co~n-  
prehensively on the basiq of an 
understanding so that neccwary 
a c t i ~ n  for better performance is taken 
well in time. 

(dl In the new IntlustriaI Policy. 
public sector enterprises which ,Ire 
unlikely to be turned around will [GI 
the formutation of rcvivinfl 
rehabilitations schelne he refcrretl to 
Board for Industrial & Financiill 
Reconstruction (BIFR) or o ~ h c r  

similar high level institution created 
for the purpose. A social security 
mechanism will be createti to protect 
the interests of workers likely to he 
affected by such rehabilitation pic- 
kages. Wider public participation of 
puhlic sector shareholdings through 
mutual funds. fini~ncial institutions. 
the general public and wo~kcrs is also 
being considered. 

[English / 

Hill Sub-Plan for Autonomous District 
Council Areas of Assam 

*438. DR.. JAYANTA RONGPI : 
 ill the Minister of PLANNING and 
PROGRAMME IMPLEMENTA- 
TION be pleased to state, 

(a) whether there is a separate Hill 
Sub-Plan for the Autonomous Dis- 
trict Council areas of Assam which is 
finalised without any consultation 
with the representatives from the Dis- 
trict Councils: 

(b) if so, the reasons therefor: 
(c) whether the Government pro- 

pose to finalise the said Sub-Plan after 
consulting the Executive Head of the 
Autonomous District Council: i f  so. 
the derails thereof: and 

(d) if not the reasons therefor'? 

THF, MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 
AND PROGRAMME IMPLEMEN- 
TATION (SHRI H. R. BIIARDWAJ): 

(a) No. Sir. 
(b) Does not arise. 
(c) It is already being Jone. 
(d) Does not arise. 

Constructiun of Roads 


